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PoBcy announced in July, 1991 dadaras 
that Gowmment w0( fully piotact the inter­
ests of the labour in tlw oontaxt of tachno- 
logicalchahM- Thefinanee Ministar'sspeech 
presenting the Budget for 1991-92 an­
nounced that Government will establish a 
National Renewal Fund whose objective 
would be to previcfo ameliorative measures 
for woikers affected in the course of techni­
cal change and to equip them to be in a 
position to remain active productive partners 
in the process of imdernisation.

ESISchwne

*299. SHRi INDRAJIT GUPTA: WiH the 
PRIME MINISTER be pleased to state:

(a) whetherthe Employees State Insur­
ance Corporation (ESIC) has submitted a 
proposal for extending ESI coverage to 
workers in pay range of Rs. 1600/- to Rs. 
3000 -̂ per month; V

[TmnsUOhn]

Strikes and Lockouts

*300. PROF. RASA SINGM RAWAT: 
Will the PRIME MINISTER be pleased to 
state:

(a) the numt)or uf strikes and tockouts in 
industrial units during the last three years, 
State-wise;

(b) the number of man-days kist during 
the pernd and the estimated financial toss 
suffered;

(c) the main causes behind such strikes 
and lockouts; and

(d) the remedial measures being taken/ 
proposed in this regard?

(b) if so. the details thereof; and

(c) the dedsnn taken in the matter?

THE MINISTER OF STATE OF THE 
MINISTRYOFCOAL(SHRIPASANGMA):
(a) and(b). Yes Sir. ThefSI CorporatkMi has 
recommended:

(I) the enhancemeint of wage ceil­
ing for coverage of emptoyees 
under ESI Scheme from the 
praeentlevelofRs. 1600/P.M. to 
Rs.3000/-PJyi..and

THE MINISTER OF STATE IN THE 
MINISTRYOFCOAMSHRI P.A. SANGMA):
(a) Tlie number of strikes and lockouts 
Statewise during the last three years i.e. 
1988, 1989 and 1990 and for the jperiod 
January to September, 1991, is given at 
Statement ‘A*

(b) The number of mandays tost during 
the pertod and the estimated financial toss is 
at Statenwnt ‘B’

(c)The malncausesbehind such strikes 
and tockouts is at Statement 'C*

(H) laductton of the contributton of 
emfrioyers from 5% to 4% and of 
emptoyees from 2.25% to 1.5%.

(c)* A Prelminaiy notMcatton for effect­
ing amendment In th^ESI (Central) Rules, 
1950 inooiporating the aban proposal of 
E ^  has been issued.

(d) The Government have been main­
taining a dose and continuous wnteh on the 
Indtntrial Relattons Situatton in the country. 
The kidustrial Relattons Machinery both at 
the Centra and in the SUtfe are taking steps 
to resolve disputes and reduce work|Stop- 
pages though mediatton, conciliation and 
arbitratton.


